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ORIGINAL APPLICATION NO. 986/2019
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ORIGINAL APPLICATION NO. 528/2023
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'~ xM _ﬁ;rﬂﬁ MATTER OF:

IN RE: WATER POLLUTION BY TANNERIES AT JAJIMAU KANPUR
UTTAR PRADESH -

WITH

IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI
MANDI KANPUR NAGAR UTTAR PRADESH

WITH
NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023

“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL
POLLUTION IN THE GODHRAULI VILLAGE?”

ACTION TAKEN REPORT BY THE DISTRICT MAGISTRATE,

KANPUR DEHAT., UTTAR PRADESH IN COMPLIANCE OF ORDER

DATED 25.11.2025 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL

L, Kapil Singh aged about 50 years S/0 Late Sh.R.13.Singh, presently posted

i m— ——— s

as  District Magistrate, Kanpur Dehat do hereby solemnly affirm and state
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on oath as under:

1. That I, the deponent in the above captioned matter am fully conversant
with the facts of the case and is competent and authorized to swear the

present affidavit.

2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

3. That this Hon’ble Tribunal, in these Original Applications, is examining the
issues pertaining to the chromium dumps, groundwater contamination and
health issues pursuant thereto in the districts of Kanpur Dehat, Kanpur

Nagar and Fatehpur.

4. That, the present matter was listed for hearing on 07.04.2026 wherein the
Hon’ble Tribunal directed the following:
“2. The Letter of adjournment further states that affidavit indicating the
updated compliance status with respect to the 22 recommendations of the

Learned Amicus will be filed within three weeks.
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3. Learned Counsel appearing for State of U.P. has also submitted that a
boundary wall is to be constructed surrounding the affected area in
Kanpur Dehat. He has submitted that budget has been sanctioned in this
regard. Therefore, in the next affidavit the progress in this regard will be

indicated.”

REPLY IS AS FOLLOWS
A. MoU EXECUTED WITH IIT KANPUR

5. That it is most respectfully submitted that the Hon’ble Tribunal vide order
dt. 07.11.2025 directed the State Authorities, including the Chief Secretary
of Uttar Pradesh to initiate comprehensive environmental mapping and
finalize necessary execution budgets. The relevant portion of the order is
quoted as under:
“..7. The State Authorities especially the Chief Secretary, Uttar Pradesh
and Secretary, Health, Govt. of U.P. are directed to provide a timeline
within two weeks in respect of the steps that will be taken by the State
Authorities to complete the process of mapping the entire area and find out
the affected villages/ULBs/districts... The mapping will include the food
chain contamination, surface water and ground water contamination and

air contamination analysis.”



5293

6. That in strict adherence to the aforesaid directions and to execute the large-
scale mapping suggested by the Director of AIIMS, New Delhi, to ascertain
the root cause of heavy metal pollution, a dedicated technical project budget
was required to be institutionalized. It is humbly submitted that the entire
required amount of Rs. 2,65,50,000/- (Rupees Two Crore Sixty-Five
Lakhs Fifty Thousand only) has now been fully sanctioned by the State
Government through the Industries Department and successfully
transferred to the bank account of the Indian Institute of Technology
(II'T) Kanpur on 04.04.2026, to initiate the comprehensive cluster-based

environmental sampling and field survey without any further delay.

7. That it is submitted that a Memorandum of Understanding (MoU) has
been officially executed on 15.04.2026, establishing a binding multi-
party research partnership between the IIT Kanpur and the district
administrations of Kanpur Nagar, Kanpur Dehat, and Fatehpur. This
two-year agreement allows scientists to begin the large-scale pollution
mapping in compliance of the orders of this Hon’ble Tribunal. The said
comprehensive study is structured into two distinct operational phases.
Phase-1 focuses on a meticulous 6-month condition assessment of pre-
identified heavy metal hotspots, while Phase-2 extends into a 12-month
district-wide survey to map regional contaminant gradients across air, soil,

water, and agricultural environments.
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A Copy of the MOU dt. 15.04.2026 has been annexed herewith as

ANNEXURE-1
B. COMPLIANCE STATUS WRT 22 RECOMMENDATIONS
S. RECOMMENDATIONS DEPARTMENT LATEST STATUS
NO
RO-NF Water Plants: Clean | Urban It is submitted that clean water is being
Water for All Domestic | Development supplied for all domestic purposes via
Purposes at centralised and de- | Department overhead tank 1n the Kanpur Dehat District.
centralised installed RO- NF
systems (Identify the usage of
wells/hand pumps/
borewells/water  source  for
animals and agriculture)
Blood Sampling/ survey by | Health Department | That it is submitted that with respect to the
Govt in the affected areas of said recommendation a separate affidavit on
Kanpur Nagar/ Dehat/ behalf of Medical and Health Department
Fatehpur (Heavy Metal has been filed and is not repeated herein for
Analysis-Chromium, Mercury, the sake of brevity.
Fluoride)
Improve  Govt.  Hospital's | Health Department
infrastructure to include multi-
speciality diagnostic facilities
4, |List of all industries | DIC/UPPCB Complied

(Regardless of
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Category/legal/illegal/in-
house)- Kanpur Nagar, Kanpur

Dehat, Fatehpur

Boundary Wall and Cover for | UPPCB The Executive Engineer, Rural Engineering

Existing Chromium Department, Division—Kanpur Dehat, vide

Dump/Plume (Fatehpur and letter dated 15.07.2026, informed that

Kanpur Dehat) the boundary wall around the chromium
waste disposal site in Village
Khanchandrapur, located in the Rania
area of District Kanpur Dehat, is
currently under construction. At
present, approximately 70% of the work
has been completed. The remaining work is
expected to be completed by 20.07.2026.
Photographs of the Site are being annexed
herewith as ANNEXURE-2

Soil, Sludge and Water | NA NA

Analysis of Panki/Shanigawa

Landfill site/STP at Pankha,

Sajari

Operate Existing STP | NA NA

(Resolving  Non-Compliance

Within 2 Months)

Drain Action Plan- Untapped | Jal Nigam (Urban) | It is submitted that vide letter dated

& Over Flowing Tapped

15.07.2026 it has been informed that the
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Drains

DPR for drain tapping plan of Akbarpur
Nagar Panchayat and Pukhrayan Nagar
Palika Parishad of Kanpur Dehat under
SBM 2.0 have been submitted at directorate
Swachh Bharat Mission for approval

A copy of the said letter dated 15.07.2026 is

being annexed herewith ANNEXURE-3

9. | Permanent Monitoring Plan for | UPPCB Complied
STP/CETP/CCRUY/ Landfills
10. | Construction and Installation | Jal Nigam Urban It is submitted that vide letter dated
of sewage system and STP in 15.07.2026 it has been informed that DPR
Kanpur Dehat and Fatehpur of Construction of STP Akbarpur Nagar
Panchayat and Pukhrayan Nagar Palika
Parishad of Kanpur Dehat under SBM
2.0 have been submitted at directorate
Swachh Bharat Mission for approval
A copy of the said letter is being annexed
herewith as ANNEXURE- 4
11. | Removal of Chromium, | UPPCB It is submitted that the entire Chromium
Mercury and Ash from the waste has been lifted and disposed of
affected area through authorized TSDF.
12. | Soil & Groundwater | UPPCB It is submitted that a meeting was convened
Remediation on 29.11.2025 between the RO, UPPCB and

experts from IIT Kanpur regarding soil

contamination after complete lifting/disposal
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of the Chromium waste in village
Khanchandpur under Rania. The experts had
suggested that after complete lifting of
chromium waste, after assessment of soil
contamination, clean soil should be put on
the contaminated areas and
plantation/phytoremediation shall be done.
That the said assessment is being
conducted by IIT Kanpur and once the
assessment is completed necessary
planation and phytoremediation shall be

duly done

13.

River  Rejuvenation  Plan
(Sengar River)- Including
Flood Plain Zoning, Rain
Water Harvesting, Watershed
Development, Encroachment

Removal and Eco-flow

Irrigation

Department

It is submitted that the Executive Engineer
(Irrigation Department) vide letter no.
2250/ka.pr.ni.ga.n.ka./NGT dated
18.07.2026 informed as under:

e Sengur River: Along with the
relevant  data, the Executive

Engineer, Irrigation Division,
Kanpur Dehat, vide Letter No.
315/Sinkamanka/NGT dated

20.03.2025, forwarded the proposal
for the delineation of the floodplain
zone of the Sengur River. Pursuant
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to the demand raised by the Survey
of India for providing a 1-metre
contour interval Digital Elevation
Model (DEM) of the inundation
area, a payment of ¥147.26 lakh has
already been made. The survey was
to be conducted over an area of 525
square kilometres, and the survey
data is expected to be received
by August 2026.

A copy of the said letter dated 18.07.2026 is

being annexed herewith as ANNEXURE- 5

14. | Government Multi-Speciality | Health Department | That it is submitted that with respect to the
Medical Aid Facility for said recommendation a separate affidavit on
victims of heavy metal behalf of Medical and Health Department
contamination has been filed and is not repeated herein for

the sake of brevity.

15. | Induction of Workforce in | CPCB, UPPCB A Memorandum of Understanding (MoU)

CPCB/PCB

was signed between the Indian Institute of
Technology (IIT) Kanpur and the Uttar

Pradesh Pollution Control Board

(UPPCB) for the recruitment of 45 vacant
Assistant

posts, comprising 28

Environmental Engineers and 17

Assistant Scientific Officers. Subsequently,




5299

vide UPPCB Letter No. H-34965/AS
Camp (118/2025) dated 20.11.2025, an
advertisement was issued for the recruitment
The

of 224 vacant posts. recruitment

process has since been completed.

16. | Technical Infrastructure to | UPPCB It is submitted that Board had vide letter dt.
State PCB/SGWB 27.02.2026 had invited online applications
for recruitment to 26 posts. That further,
vide notice dt. 08.07.2026 the recruitment
results were published. That, adequate
technical/scientific ~ personnel are now
deployed at the Regional Office level of the
State.
A copy of the said UPPCB Notice dt.
08.07.2026 is being annexed herewith as
ANNEXURE-6
17. | Continuous supply of | UPPCB/SGWB NA
Electricity for
STP/CETP/Hospitals
18. | Bye-Laws  for  Preventing | MoefCC It is submitted that the Member Secretary,

Environmental Pollution from

Mercury

UPPCB Lucknow has issued a letter dated

18.11.2025, directing all relevant
departments to take necessary actions.

A copy of the said letter dated 18.11.2025 is
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being annexed herewith as ANNEXURE- 7

19. | Find out the source of It is submitted that the funds required by IIT
Chromium, Mercury, Fluoride Kanpur of Rs. 2.655 Cr. has been sanctioned
and iron in the eco-system and released by UPSIDA and has been

20. | Survey and Mapping of transferred to IIT Kanpur, and MOU has
(new/old) Dump Sites of been signed between IIT Kanpur and 03
Chromium, Mercury, Ash in all District Administration i.e. Kanpur Nagar,
3 Districts Kanpur Dehat and Fatehpur. That further,

21. | Survey and Mapping of Ist phase of Sampling has been conducted
Groundwater Contamination in on the contaminated sites of Kanpur Dehat
all 3 Districts & Kanpur Nagar.

22. | Survey of  People/Cattle/ | CVO/DAO It is submitted that the CVO had issued

Foodchain- to check Degree of
Contamination and create an
effective Remediation Plan

Against Bio- Accumulation of

Heavy Metals

directions to get the domestic animals tested

for  heavy  metal Chromium in
Shivnathpurva, Gharhampur and Umran,
also its nearby areas. That further, a total of
14 serum samples (2 cows, 12 buffaloes)
were collected from the above mentioned 3
areas and correspondence was made to the
Joint Director, Indian Veterinary Research
Institute, Bareilly for testing of heavy metal
chromium. That further, the test results
indicate all tissue samples to be negative for

presence of Heavy Metals

Copies of Test Reports are being annexed
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herewith as ANNEXURE- 8

C. PROGRESS REGARDING THE CONSTRUCTION OF THE
BOUNDARY WALL

8. It is submitted that the Executive Engineer, Rural Engineering Department,

Division—Kanpur Dehat, vide letter dated 15.07.2026, informed that

the boundary wall around the chromium waste disposal site in Village

Khanchandrapur, located in the Rania area of District Kanpur Dehat, is

currently under construction. At present, approximately 70% of the

work has been completed. The remaining work is expected to be
completed by 20.07.2026.

Photographs with geo coordinates of the disposal site are being annexed

herewith as ANNEXURE-9

9. That the Deponent, being duty-bound under law, is committed to
ensuring strict compliance with all directions of this Hon’ble Tribunal and
undertakes to adhere to any further orders or instructions issued hereafter,

without demur or delay.
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10. Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal and it is prayed that the same be taken on record.

L/

TA’} DEPONENT

G 4% ? gl VERIFICATION

correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

\.

DEPONENT

,ge;%fnuh £umar

-"';.,i ; ALH' Ldi?
‘t( Govi. Notar,

¢ Akbarpur Kanpur Neha:
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5303 ANNEXURE-1

Consultancy Project

Memorandum of Understanding (MoU)

This Memorandum of Understanding (“MoU”) is effective as of April 15'" 2026 (“Effective Date”) by
and between

Indian Institute of Technology Kanpur, a research and educational institution of national
importance, established under the Institute of Technology Act, 1961, enacted by the Parliament of
Republic of India, having its office at P.O. IT Kanpur, Kalyanpur, Kanpur, U.P.-208016, India,
hereinafter referred to as “IITK”, of the FIRST PART.

And

Office of the District Magistrate Kanpur Dehat, having its registered office at Collectorate, Mati,
Akbarpur, Kanpur Dehat (UP), hereinafter referred to as the “DM-KAN”, of the SECOND PART.

And

Office of the District Magistrate Kanpur Nagar, having its registered office at 16/12, Neil Rd, Civil
Lines, Kanpur Nagar (UP), hereinafter referred to as the “DM-KAP”, of the THIRD PART.

And

Office of the District Magistrate Fatehpur, having its registered office at DM Office, Collectorate,
Fatehpur (UP), hereinafter referred to as the “DM-FAT”, of the FOURTH PART,

The aforesaid institutions are hereinafter referred to individually as the “Party” and collectively as
the “Parties”.

Whereas IITK is one of the premier institutes to provide meaningful education, to conduct original
research of the highest standard and to provide leadership in technological innovation for the
industrial growth of the country. IITK imparts and undertakes cutting-edge research in various
areas of science, engineering, design, management, and humanities.

Whereas DM-KAN is engaged in the business of serving as the executive head of a Kanpur Dehal
district’s administration, of behalf of the Government of Uttar Pradesh.

Whereas DM-KAP is engaged in the business of serving as the executive head of a Kanpur Nagar
’ ’4 gl[st;[ct’; administration, of behalf of the Government of Uttar Pradesh.

1
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Whereas Prof. Manoj Kumar Tiwari, Department of Civil Engineering / Centre for Environmental
Science and Engineering / Kotak School of Sustainability (hereinafter referred to as “IITK Principal
Investigator”) and Prof. Purnendu Bose, Department of Civil Engineering (hereinafter referred to
as “lITK Co-Principal Investigator”) will initiate work on “Mapping of Contaminants in Surface
Water, Groundwater, Soil, and Air in Kanpur Dehat, Kanpur Nagar, and Fatehpur districts of UP”
(hereinafter referred to as the “Project”). The Project includes the sampling and contaminants
analysis in the groundwater, surface water, soil and air samples from the industrial pollution
affected areas of Kanpur Dehat, Kanpur Nagar, and Fatehpur districts of UP, as per the directives
of National Green Tribunal (NGT) wide O.A. No. 985/2019 (IA No. 568/2024) with O.A. No.
528/2023 with 0.A. No. 934/2024. A cluster-based sample survey and GIS-Based Mapping of the
affected region will be taken up by IITK.

Their research team at IITK will execute the obligations of non-disclosure of Confidential
Information received from DM-KAN, DM-KAP and DM-FAT.

Whereas the Parties desire to record the broad terms and conditions that are jointly accepted and
agreed to in this MoU as contained hereunder.

. Definition:

(@) DM-KAN, DM-KAP and DM-FAT know-how shall mean and include all know-how of methods,
material, software, designs, patterns, formats, proprietary technical literature, and information
developed, owned and provided by the DM-KAN, DM-KAP and DM-FAT, which are required for the
Project.

(b)  NTK know-how shall mean and include all know-how of methods, material, software,
designs, patterns, formats, proprietary technical literature, and information developed, published
or otherwise owned and provided by IITK, which are required for the Project.

(c)  DM-KAN Personnel shall mean the personnel or engineers of the DM-KAN deputed for the
Project, responsible for supporting project related activities in Kanpur Dehat District.

(d)  DM-KAP Personnel shall mean the personnel or engineers of the DM-KNP deputed for the
Project, responsible for supporting project related activities in Kanpur Nagar District.

(e)  DM-FAT Personnel shall mean the personnel or engineers of the DM-FAT deputed for the
Project, responsible for supporting project related activities in Fatehpur District.

(f)  IITK Principal Investigator Research Team shall comprise the Principal Investigator and the
Co-Investigators participating in the Project(s).

(8) “Disclosing Party” shall mean the Party to the MoU, or its employees, agents and other
authorized representatives disclosing the Confidential Information to the other Parties to the MoU,
or its employees, agents and other authorized representatives.

resentatives, receiving the Confidential Information from the other Parties
ployees, agents and other authorized representatives.
2
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Items/areas of collaboration/deliverables:
Technical specifications of the Project are given in Annexure A to this MoU.

. Activities and Obligations:

(a) DM-KAN / DM-KAP / DM-FAT shall be responsible for providing the funds required for the
Project, as identified in Annexure B.

(b) The DM-KAN, DM-KAP and DM-FAT may depute appropriate Officials / Personnel to
participate in the Project, as per mutual agreement. The IITK will provide its facilities and resources
for the execution of the Project.

(c) The DM-KAN, DM-KAP and DM-FAT will provide project related know-how, which may be
deemed necessary for the Project.

(d) The DM-KAN, DM-KAP and DM-FAT shall use IITK know-how only for the purpose of
conducting the Project and prevent it from unauthorized usage or falling into unauthorized hands.

. Intellectual Property Rights:

Ownership of any Intellectual Property (including but not limited to confidential information,
know-how, patents, copyrights, design rights, rights relating to computer software, and any other
industrial or intellectual property rights) developed jointly during the course of this MoU shall be
vested in all the Parties to thisMoU.

Any publication of results shall only be possible with the prior written notice to the other Party.

IITK will retain a personal, non-transferable right to use the Intellectual Property developed during
the Project for non-commercial academic, publication and further research purposes.

. Effective Date, duration, termination of the MoU:

The MoU shall be effective from the Effective Date, upon signatures of the Parties and shall remain
in force for a period of two (02) years. The Parties may extend the term by written agreement
signed by both the Parties.

The Project work may be terminated by any Party by giving the other Parties a written notice of 60
days, mentioning sufficient cause fo[ such termination. However, all the Parties will ensure that
the provisions of this MoU shall continue to apply to all activities in progress until their completion.
Clauses relating to Intellectual Property Rights, Limitation of Liability, Publicity, Independent
Contractors, Governing Laws & Conflict Resolution and clause 14 and 15 shall survive the
termination or expiration of this MoU.

Payment:
Financial specifications are given in Annexure B to this MoU. All cheques will be drawn in favour of
the Regustrar IITKanpur The payment shall be made to the extent possible within 15 calendar days




7. Confidentiality: 5306

a. Confidential Information includes all communication of information disclosed in documentary
or tangible form between the Parties, including oral, written and machine-readable form,
pertaining to the above which is indicated as confidential. In the case of such information
disclosed orally or visually, the Disclosing Party shall confirm in writing the fact and general
nature of each disclosure within (30) days after it is made.

b. The Confidential Information includes information:

1. Disclosed by or on behalf of the Disclosing Party to the ReceivingParty,

2. Otherwise learned or ascertained by the Receiving Party from inspection and/or
evaluation of sample(s) identified by the Disclosing Party as confidential and provided
to the receiving party by or on behalf of the Disclosing Party (sample(s)) and/or,

3. Otherwise learned or ascertained by the Receiving Party from the Disclosing Party.

c. The Receiving Party will not disclose Confidential Information of Disclosing Party to any other
person and use at least the same degree of care to maintain the Information confidential as
the Receiving Party uses in maintaining as confidential, its own confidential information, but
always at least a reasonable degree of care; due diligence will be taken by both Parties in
maintenance of the Confidential hformation.

d. The Receiving Party will use the Confidential Information only for the above mentioned

purpose.

e. The Receiving Party will restrict disclosure of the Confidential Information of the Disclosing
Party solely to those employees, subsidiaries, parent and affiliated companies of Receiving
Party having a need to know such Information in order to accomplish the purpose stated

above.

f. This MoU imposes no obligations on the Receiving Party with respect to any portion of the

Confidential Information received from the Disclosing Partywhich:

1. was known to the Receiving Party prior to disclosure by the DisclosingParty,

2. is lawfully obtained by the Receiving Party from a third party under noobligation of
confidentiality,

3. is or becomes generally known or publicly available other than by unauthorized
disclosure,

4, is independently developed by Receiving Partyor

5. is disclosed by Disclosing Party to a third party without a duty of confidentiality on the
third party.

6. is required by law or decree.

g. The Confidential Information shall remain the sole property of the Disclosing Party.

h. The obligation of non-disclosure of the Confidential Information shall survive for 2 years after

,;gg(pgy/termination of thisMoU,
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8. Limitation of Liability: 5307
Neither Party, nor any of their affiliates nor their or their affiliates respective directors, officers,
employees, subcontractors or agents shall be liable to the other Party for any special, incidental,
indirect or consequential damages (including, but not limited to, contract, negligence and tort
liability) in connection with or arising out of this MoU.

9. Publicity:

Neither Party shall use the name of the other Party or its employees in any advertisement, press

release or publicity with reference to this MoU without prior written approval of the other Party,

except for necessary governmental disclosures, and as per NGT éﬁ"c{}:é;f‘niyéwered court’s order.
wret) by FIBWE®

neef
tnamgqoloved 3 Ansess
10. Independent Contractors: b2 4 ,S’S“q‘i».%’; Qrtﬁ
For the purposes of this MoU, the Parties hereto are independent contractors and nothing contained
in this MoU shall be construed to place them in the relationship of partners, principal and agent,

employer/employee or joint ventures.

11. Amendment:
Any amendment or variation to this MoU shall be made by a written agreement between the Parties.

12. Governing Laws & Conflict Resolution:

This MoU shall be constructed, governed, interpreted and applied in accordance with the laws of
India. The Parties shall attempt in good faith to resolve promptly any dispute arising out of or
relating to this MoU by negotiation. If the matter cannot be resolved in the normal course of
business, within ten (10) days after the dispute afises, any interested Party shall give the other Party
written notice of any such dispute not resolved, after which the dispute shall be referred to
Director, IITK; District Magistrate, Kanpur Dehat; District Magistrate, Kanpur Nagar; and
District Magistrate, Fatehpur, who will jointly resolve the dispute in a spirit of independence,
mutual respect, and shared responsibility. In case an amicable settlement of any disputes arising
out of or relating to this MoU is not achieved within thirty (30) days after written notice is received,
such dispute shall be referred to arbitration in accordance with the provisions of the Arbitration
and Conciliation Act, 1996 (as amended from time to time), by one (1)/sole arbitrator appointed in
accordance with said Act. The seat of the arbitration shall be Kanpur. The arbitration shall be
conducted in the English language and the award shall be final and binding upon the Parties. Each
Party shall bear its own costs of the arbitration unless the arbitrator otherwise directs.

13. Force Majeure:
Each Party shall be excused from performance of the MoU only to the extent that the performance
is prevented by conditions beyond reasonable control of the affected Party. The Party claiming

excuse for the delayed performance will promptly notify the other Party and will resume its
performance as soon as performance is possible. RERER

14.Any Information, Products, Materials, Services, Intellectual Property, Other Property or Rights,
granted or provided Or generated by IITK pursuant to this MoU are on an As Is Where Is basis.

15.IITK makes no warranties of any kind either express or implied, to the DM-KAN, DM-KAP

5




FAT or any third party, as to any matter includingﬁsga limited to, warranty of fitness for particular
purpose, or merchantability, exclusivity or results obtained from use.

In witness thereof, the Parties hereto have signed this MoU on the Effective Date mentioned

hereinbefore.

For and on behalf of IITK " ﬂmw'rm
DEAN

Repoan & oovelopment
4 k é,‘oevelopment

Signature:
$ 4
Name: Prof. Tarun Gupta

Designation: Dean, Research and Development, IITK

Date: 1;[0;\2@

In the presence 6f

Witness: W 4
ﬁggf-YVQQM;7;;6:::;::%l¢QVV

For and on behalf of DM-KAP

Signature: /%/.E—J/:‘ ADM City

Yanpur.Nagar
Name: Q/Q-g‘b Curen Gwig
Designation: A Pm ((4"}‘))
Date: 21| I /1,6

ﬁ/%

w&)

261V

In the presence of / \
oY Ew)-\/ﬂ
Witness: \ L um

For and on behalf of DM-KAN

Signature:

Name: A‘V\M,L W
Designation: Mm (WMWW\)
Date: ¢y 0> SV 2

IR Rl FEme)

Y TE
In the presence of

Witness: W
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Technical specifications of the Project

Project Title: Mapping of Contaminants in Surface Water, Groundwater, Soil, and Air in Kanpur
Dehat, Kanpur Nagar, and Fatehpur districts of UP

Project Objective & description:

The overall objective of the proposal is to assess the state and extent of contamination (primarily
industrial pollutants and heavy metals including Chromium, Iron, Mercury, Lead, Arsenic) in the
study area (Kanpur Dehat, Kanpur Nagar, and Fatehpur districts), and suggest potential
mitigation/adaptation measures.

The study will be conducted in 2 phases, where the specific objectives are as under:
Phase-I Objective: Condition assessment of identified hotspots/affected regions through site-visit

and reconnaissance survey of the affected regions, and sampling and analysis of surface waters,
groundwaters, soils and ambient air samples.

Phase-II Objective: Mapping of entire affected districts for quantitative estimation of the spread of
the contamination (if any) in different environmental mediums, by designing a sampling strategy for
coverage of the entire districts, based on the results of Phase-I study, and sampling and analysis of
surface waters, groundwaters, soils and ambient air samples along with industrial effluent discharge
samples from the entire districts.

Finally, the study aims to prepare a GIS based detailed regional mapping of the contaminants in the
three districts and provide recommendations on mitigation/adaptation measures

Duties of each Party under the Project:

Duties of IITK

1) IITK Principal Investigator and Co-Principal Investigator will build a team of student/project
staff for the project.

2) UTK Team will conduct site-visit and reconnaissance survey of the affected regions in the
selected districts.

3) IITK Team will identify industrial effluent discharge locations to be sampled, in consultation
with DM-KAN, DM-KAP and DM-FAT Personnel.

4) 1ITK Team will collect surface water, groundwater, industrial effluents, soil and ambient air
samples from the identified spots following scientific sampling and sample preservation
protocols.

5) ITK will facilitate it’s laboratories and equipment for the analysis

6) IITK Team will analyze the surface water, groundwater, effluent discharge, soil and air
samples for relevant parameters

,/\5‘7'}71) JITK Team will prepare a quantitative mapping of contaminated sites (hotspots) on GIS-
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s 8]’ r[T| Team will submit Phase-I report with quantitative mapping of contaminants
) // |d¢ant|fled affected regions with recommendations on mitigation/adaptation measu
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9) For Phase-IlI, IITK Team will design a sagpq
based on the results of Phase-| study,
consultation with DM-KAN, DM-KAP and D

10) IITK Team will conduct sampling and analysis of surface waters,

10

ing strategy for coverage of the entire districts,

additional input from secondary sources, and
M-FAT Personnel.

groundwaters, soils and

ambient air samples along with industrial effluent discharge samples from the entire
districts as per designed sampling plan

11) ITK Team will do testing and analysis for Phase-| samples

12) ITK Team will prepare a GIS based detailed regional ma

three identified districts

pping of the contaminants in the

13) ITK Team will submit Phase-II report with detailed quantitative mapping of contaminants in
the districts with recommendations on mitigation/adaptation measures

List of pre-identified affected areas in the three districts of concern. (Information Source: UPPCB)

Kanpur Dehat District Kanpur Nagar District Fatehpur District
Affected Areas: Affected Areas: Alffected Areas:
* Rania Industrial Area e Juhi Baburiya (Rakhi *  Gudhrauli Village and
(primary chromium Mandi) surrounding residential areas
hotspot) s Afeem Kothi (Rakhi ¢  Gudhrauli-Baniyankheda Road
* Yadavpurwa hamlet Mandi) (both left and right sides)
¢ Chauhanpurwa hamlet ¢ Jajmau Industrial Area » Sheetla Mata Mandir (front and
e Palanpurwa hamlet * Tejab Mill Campus, back), Gudhrauli
¢ Umran village Anwarganj * Kali Mata Mandir near highway,
*  Gharampur village e Golaghat area Gudhrauli
e Shivnathpurwa ¢ Panki Industrial Area *  Area near railway track
e Agricultural lands * Naureya Kheda / Naubasta underpass, Gudhrauli
downstream of the Rania area * Madhuchanda Technochem dump
industrial area * Ruma Treatment Storage yard along GT Road
* Industrial drains, ponds and Disposal Facility * Abhaypur village (near tyre
and low-lying water bodies (TSDF) factory / Ganpati Traders)
near Rania * Nursing College area along GT
Road-Abhaypur Road
* Flour mill (Atta Chakki) area
along GT Road-Abhaypur Road
Type of locations: Type of locations: Type of locations:

e Villages, agricultural
fields, residential, and
industrial regions

e Comprise industrial
estates, dense residential
zones, waste handling
facilities and transport-
linked commercial areas

* Locations represent residential,
roadside, religious, industrial and
agricultural settings

Identified sources of
contamination:

* Historical dumping of
chromium waste and other
industrial wastes

Identified sources of
contamination:

e Industrial and commercial
zones with potential
chromium contamination

Identified sources of contamination:

* Historical dumping of chromium
waste

*  Chromium exposure is likely
through multiple pathyy




Duties of DM-KAN, DM-KAP and DM-FAT 531 1

1) Each of the DM-KAN, DM-KAP and DM-FAT party will assign a nodal person for coordinating
project activities with IITK, it their respective districts.

2) Nodal person should help in organizing IITK team’s meetings with the relevant stakeholders.

3) Each of the DM-KAN, DM-KAP and DM-FAT party will assist in IITK team for administrative
support during field visits and sampling, in their respective districts.

4) Each of the DM-KAN, DM-KAP and DM-FAT party will provide relevant reports and data from
any prior study available with them.

5) Financial support (as per annexure B) for the study is to be provided by DM-KAN / DM-KAP
/ DM-FAT

Deliverables:

For Phase-I: A GIS based contamination maps for hotspots in the three districts

For Phase-lI: A GIS based detailed regional maps of the contaminants in the three districts
for air, water, and soil environments

A report with recommendations on mitigation/adaptation measures

Schedule for completion:

Time for the Phase-I Study: 6 Months
Time for the Phase-Il Study: 12 Months (to be started after completion of Phase 1)

Principal Investigators from IITK:

Principal Investigator: Prof. Manoj Kumar Tiwari

Centre for Environmental Science and Engineering, IIT Kanpur
Kotak School of Sustainability, IT Kanpur
Department of Civil Engineering, IIT Kanpur

Co-Principal Investigator:  Prof. Purnendu Bose

Department of Civil Engineering, IIT Kanpur
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Annexure B
Financial Specifications

Budget for Phase-I:
%2,65,50,000/- (inclusive of institute overheads @ 25% of cost plus GST at applicable rates)

Budget for Phase-II:

To be worked out later, after conclusion of Phase-| study
Payment Terms:

Total amount for Phase -I: At signing of the MoU

Total amount for Phase -I| (as decided after concluding Phase-): At the sta rting of Phase-Il of project

10
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GPS Map Camera
7 Famal a i

Kanpur Dehat,Uttar Pradesh,India &=
Khanchandpur Bewain Road, Akbarpur, Kanpur Dehat, Uttar
Pradesh 209311, India
Lat 26.401946, Long 80.047908
Saturday, 18/07/2026 01:05 PM GMT+05:30
Note : Captured by GPS Map Camera

I3
.

B3 orsHap camera

|
Kanpur Dehat,Uttar Pradesh,India &=

Khanchandpur Bewain Road, Akbarpur, Kanpur Dehat, Uttar
Pradesh 209311, India

Lat 26.401940, Long 80.047906

Saturday, 18/07/2026 01:04 PM GMT+05:30

Note : Captured by GPS Map Camera
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Recommendation/suggestions which were recorded in the proceedings

T
of O.A No-985/2019, 986/2019 (Recommendation no.- 08 & 10)
ﬂoEEonnmmou Recommendation Compliance Timeline Remark
No. done
(Yes/No)

DPR FOR DRAIN TAPPING PLAN OF
: : . NAGAR PANCHAYAT AND
Sl \chon Mlan ttpncc & Qver Flawing tpped R w_wwmmwmwz NAGAR PALIKA PARISHAD OF
$ o 1 APPROVAL | KANPUR DEHAT UNDER SBM 2.0 HAVE BEEN
OF DPR SUBMITTED AT DIRECTORATE SWACHH

BHARAT MISSION FOR APPROVAL.
DPR FOR CONSTRUCTION OF STP IN
1.5 YEARS AKBARPUR NAGAR PANCHAYAT AND
10 Construction and Installation of sewage system and YES AFTER PUKHRAYAN NAGAR PALIKA PARISHAD OF
STP in Kanpur Dehat and Fatehpur APPROVAL | KANPUR DEHAT UNDER SBM 2.0 HAVE BEEN
OF DPR SUBMITTED AT DIRECTORATE SWACHH

BHARAT MISSION FOR APPROVAL.

EXECUTIVE ENGINEER
UP JAL NIGAM(URBAN)
KANPUR DEHAT
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3319 ANNEXURE-6-

UTTAR PRADESH POLLUTION CONTROL BOARD
I'C 12V, Vibhuti Khand, Gomti Nagar, Lucknow - 226 010

Website: www.uppcb.up.gov.in

ST rE R R R
- - - rp——————— R R
EEEEEESEREEEREEE D - [ ——————— e L .

IMPORTANT NOTICE — FINAL RESULT

ASSISTANT ENVIRONMENTAL ENGINEER AND ASSISTANT SCIENTIFIC

OFFICER EXAMINATION - 2026

Ref. No.: H43179/A.S. Camp(110)/2026 Dated: 8" July, 2026

1.

Uttar Pradesh Pollution Control Board vide Advertisement No. G47295/AS Camp(110)/2026
Dated 27.02.2026 had invited online applications from Indian citizens for recruitment to 26 posts

of Assistant Environmental Engineer (Pay Matrix Level-10) and 14 posts of Assistant Scientific

Officer (Pay Matrix Level-10).

2. The Written examination (Computer Based Test) was conducted for the posts of Assistant
Environment Engineer and Assistant Scientific Officer on 27.04.2026.
3. Based on the result of the Computer Based Test (CBT) conducted on 27.04.2026, a total number
of 139 candidates had qualified for interview.
4. The Interviews for the post of Assistant Environmental Engineer and Assistant Scientific Officer
were conducted from 27.06.2026 to 04.07.2026.
5. List of candidates selected for the post of Assistant Environmental Engineer and Assistant
Scientific Officer 1s as tabulated below :-
POST: ASSISTANT ENVIRONMENTAL ENGINEER
RANK | REG. NO. NAME CATEGORY/ | HORIZONTAL | REMARKS
MIGRATED | RESERVATION
FROM
B U02967 | MOHAMMAD ATIF | UNRESERVED
2 U01208 | ROHIT YADAYV UNRESERVED
3 U05690 | ASHUTOSH UNRESERVED/
e KUMAR YADAYV OBC
4 U03490 | ARNAV KUMAR UNRESERVED
SINGH
S U04096 | SAURABH UNRESERVED
KUKRET]I

@@)/ Page 1 of 3
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6| U02100 | PRASANT DIXIT | UNRESERVED il
Ay U04609 | AJIT KUMAR UNRESERVED
| SRIVASTAVA
N U04978 | AMRESH KUMAR | UNRESERVED
SHUKLA
9 U04958 | ANURAG UNRESERVED/
e GAUTAM SC
10 U06912 | AVINASH UNRESERVED
KULHARI
11 U02488 | MAYANK YADAV | OBC Provisional
|12 U04442 | ANUJ SINGH OBC Provisional
CHAUDHARY
13 U03159 | ASHUTOSH SINGH | OBC Provisional
14 U00716 | PRIANSHU EWS
SHUKLA
15 U00185 | CHUDAMANI UNRESERVED | Women
NIMBARK
16 U09143 | HARSHIT SHARMA | EWS
17 U05046 | ANKITA JAISWAL | OBC Women
18 U01883 | AKANKSHA OBC Women
JAISWAL
19 U06451 KASHVI SINGH SC Women Provisional
20 U01936 | KUMAR SHIVAM | SC
21 U00078 | SRAJAN VERMA SC
22 U02547 | PRIYANSHU SC
SINGH
23 U07892 ATIPRIYA SC Women Provisional
SHARMA
24 U02370 | ABHISHEK SC Provisional
KUMAR
25 U05755 | DEEN DAYAL OBC PwD-OL
26 U00311 DHIRAJ PANCHAL | OBC Ex-Servicemen Provisional
-CONCLUDED-
POST: ASSISTANT SCIENTIFIC OFFICER
RANK | REG. NO. NAME CATEGORY/ | HORIZONTAL | REMARKS
MIGRATED | RESERVATION
FROM
I U05141 | ARUNANGSHU UNRESERVED
DAS
2 U00550 | RISHABH UNRESERVED/ Provisional
PACHOURI OBC
3 109433 | SHISHT KUMAR UNRESERVED/
TIWARI EWS
@Kw/ Page 2 of 3
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4| U04605 | VIKRANT BABU | UNRESERVED/ 4
e SC
S| U05028 | RONIT MISHRA | UNRESERVED
6 | U00557 | CHANDRA UNRESERVED/
|  SHEKHAR OBC
= Sl ' SHARMA
7| U05482 | VAISHALISINGH | UNRESERVED Women
8 | U07394 | AYU SINGH OBC Women
9 U01217 | AMIT YADAV OBC Provisional
10 | U01603 | TEI BAHADUR | OBC
YADAV
11| U00268 | NITESH KUMAR | OBC
12 | U04651 | RAVINDRA SC
KUMAR GAUTAM
13| _U02831 | NEERAJKUMAR | SC
14| U00489 | ALKA BHARTI | SC
_CONCLUDED-

Note:
1. Appointment letters shall be sent separately to the selected Candidates.
9. The candidature of total 09 candidates against whom PROVISIONAL has been mentioned are
required to submit original relevant documents like Domicile, Employer No Objection

Certificate etc. on or before the scheduled date.

3. The Result of the Female Candidates who are from out of Uttar Pradesh shall be subject to final
order and judgement of Hon’ble High Court in Special Appeal No. 475(D) of 2019.

4. Category wise Cut-offs for Assistant Environmental Engineer and Assistant Scientific Officer

Examination — 2026 shall be published on Board’s website at a later stage.

¥ )

FRrer (o)
FOR UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: Web Master, UPPCB Head Office, Lucknow is instructed to upload the result on Board’s
website today itselt.

Page Jof 3
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— UTTAR PRADESH POLLUTION CONTROL BOARD
'__W"“"’ T.C/12V, Vibhutl Khand Gomtl Nagar, Lucknow ~226010
ﬁ‘%;% Phone: 2720831, 2720828 Fax: 0522 - 2720764

REur 1 e  Emall: Info@uppcb.in - Web Site: www.uppceb.in '
s 60 SREEDS \=ea\ase- 13\ s R0ZABNEANYS
Jar A,

3y gfaq

qafaRer, 99 W@ Sy aRac QW
ITHIT-7,

I0W0 ATHAI

feg- w0 ¥ #Rq 3ifiawo, 78 Rl grT OA No. 985/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water
[ ] - - ' 5 : #

sllution at Rania, Kanpur Dehat & Rakhi Mandi, Ranpul _iidags Ay Prades’
With OA No0.528/2023 In_re: news report published in_Dainik_Jagran dated
MMMMM&MMN pollution in the
Godhrauli village 3 3rria qite 3nea Reie 07.11.2025 & IFIE ErRalact Ral |

i

TEle, |
70 Wt e aifor, 7 Refl aw1 OA No. 985/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water
Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA
No.528/2023 In re: news report published in Dainik Jagran dated 14.08.2023 “highlights
a growing concern regarding industrial pollution in the Godhrauli village & =¥ qifkd

Ry i U?.n.zozsamiaﬂmmﬁaﬁaseﬁ(m;rf?iqim}mmanéﬂasaiﬂﬁsm’ém-

“ 7 The State Authorities especially the Chief Secretary, Uttar Pradesh and
Secretary, Health, Govl. of U.P. are directed to provide a timeline within two weeks in
respect of the steps that will be taken by the State Authorities to complete the process of
mapping the entire area and find out the affected villages/ULBs/districts. They will also
disclose the approximate number of the affected persons, the medical facilities which are
available at the District/ULB/Village level including the health centers, doctors,
paramedical staff available in those health centres, the facilities available in those health
centres and the nearby labs and distance from that lab for carrying out the blood and
other sample analysis. The mapping will include the food chain contamination, surface
water and ground water contamination and air contamination analysis. The timeline will
also be given for fully implementing the 22 recommendations which have been noted in

the order dated 01.07.2025....."

=10 ﬁﬂvﬁoﬁﬂmaﬁﬁﬁ@qﬂmﬂamﬁﬂﬁﬁmﬁmmmﬁmm 3rfdreeor &
mrewfaafas01.0_7.2025ﬁaﬁaﬁmﬁﬁ%ﬁﬁuﬁﬁmﬁmﬂwmmﬁaﬁmma@mﬁ

Sl i

SNo. = Recommendations .
18. |Bye- Laws for Preventing Environmental Pollution from Mercury (in lines of

Minamata Convention). =
19 |Find out the source of Chromium, Mercury, Fluoride, and lron in the eco-system.

50, |Survey And Mapping of (new/old) Dump Sites (of Shromium, mercury, ash) in
, Fatehpur and Kanpur Dehal, Kanpur Nagar :
51. |Survey and Mapping of Groundwater Contamination in Fatehpur and Kanpur




Dehat, Kanpur Nagar
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=50d Chain- To Check Degree of Contamination a

29 |Survey of People/ Caltle/ ' ‘ nd
create an effective Remediation Plan Against Bio- Accumulation of Heavy
Metals." _ < t .

mm%%maﬁaﬁﬁﬁﬁimﬁwmémﬁm@aﬁwaﬁ
e AR W A 20.01.205, 27.02.2025 T 11.03.2025 foa T &, e AR
S.No. Recommendations Date of Concerned
letter Department
18. |Bye-  Laws  for  Prevenling| . MOEFCC New Delhi

Environmental Pollution from Mercury| 03-2025 CPCB, Delhi

(in lines of Minamata Convention).

9. |Find out the source of Chromium, 29-01-2025 CPCB, Delhi

Mercury, Fluoride, and lron in the eco- 27-02-2025 ITR Lucknow

|system. i

50. |Survey And Mapping of (new/old) Dump _[29-01-2025 ~CPCB, Delhi

Sites (of chromium, mercury, ash) in 27-02-2025 ITR Lucknow

Falehpur and Kanpur Dehat, Kanpur |

Nagar .

51. |Survey and Mapping of Groundwaler 59-01-2025| __ CPCB, Delhi

Contamination in Fatehpur and Kanpur  |27-02-2025 IITR Lucknow

Dehat, Kanpur Nagar S CGWA, New Delhi

55 [Survey of People/ Caltie/ Food Chain- To |29-01-2025 AIIMS, New Delhi

Check Degree of Contamination and 27-02-2025] ICMR, New Delhi

create an effective Remediation Plan

Against Bio- Accumulation of Heavy

Metals.” , SR s
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- ANNEXURE-8 it /1
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IR ayffare arqrio™ v, FWIATR=243 122 (S0%0)

Centre for Animal Disease Research and Di i
agnosis
Indian Veterinary Research Institute, Izatnagar—2§3 122 (UP)

0T P o wel W/ Ref. No.: CAD-25/2026-27
DIAGNOSTIC REPORT i@/ Dated : 07.04.2026

’v_fr':n.j R .
e 'm,%‘cﬁ Registered
AP d

vl

W /P hane +91.881.230218%
VART/ VN 149 1-881-2302188/ 2303284
NG/ BN ity sohinldeyeadradsdogmail,com

Sample Testing Sheet

| Ownar SRS P L e e N A T ——
\\;;\u Name :lj{ﬁ A \]m} }‘L\ l}“/) ey Date and time of | 07.04.2026 ﬁ;
Addross: - WYY et | receipt: f :
| N ‘ al l |
Phone: | ,<’ Oh ’] .8 C' €1l I ;
Bemail: IC VO \‘chcle"\n'l" & SW\Q‘!L"CMY) i ’
Unique Case | 25-CAD/26-27 Dateand timeof | (ﬁﬂ}?ﬁﬁfa—_ﬂ
Number: ! observation: 1 ' !
Samples Harpreet Singh L Anim: e | nd Bu i
| 1 2 Animal Species I Cattle and Buffalo |
reveived by [ 5
Type of - Liver (4), Lung (4), Spleen (4), | Total Number of ﬂlﬂm_ TR AE
received | Kidney (4) from 4 animals Samples |
- sample: ! 1 !
Results:
i Samples Test Perform for detection of Results
| toxicants
- Liver(4). Lung | 1. Heavy Metal All the tissue samples were found negative for

the presence of Heavy Metals on qualitative

| (4). Spleen (4),
analysis.

’ Kidney (4)
| from 4 animals
|

Result Interpretation: All the tissue samples were found negative for the presence of Heavy Metals on qualitative
analysis.

!

(RE
-
(Ancesha V.A.)

e
O/o/e”m ool 24

Ryt RIS (BRrE)
Joint l)irchug(CAl)RAl))

Jolnt Director (CANRAN)
wsis, VKL Izafsdia s Velsrinary- Resesreitfnstiivte

gfagnfaerd
Reporting Officer

entre for Animal Discase Research & Diag

Document No.. FM-CAD-21 Docunient N.Illll?:ﬁiTBE'}!X I{c_mpt Sheet lratoasar 0y 243195
“Tesue number, 01 e Tssue date: 25/01/2024 SENTEI Y NaTuTd RN e
ssue ™
d 3 er: 01 Amendment date: nil _
A s e Appruvcd by lssued hy;

Prepared by

Quality Manager

Fleld with Quality Manager Dr G K Sharma Dr SohiniDey



5325 ANNEXURE-9

|
:

Khanchandpur Bewain Road, Akbarpur, Kanpur Dehat, Uttar

Pradesh 209311, India
Lat 26.401937, Long 80.047907
Saturday, 18/07/2026 01:04 PM GMT+05:30

Note : Captured by GPS Map Camera
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l ﬂ GPS Map Camera

Kanpur Dehat,Uttar Pradesh,India &=
Khanchandpur Bewain Read, Akbarpur, Kanpur Dehat, Uttar
Pradesh 209311, India

Lat 26.401946, Long 80.0473908
Saturday, 18/07/2026 01:05 PM GMT+05:30

Note : Captured by GPS Map Camera
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ﬂ GPS Map Camera

Kanpur Dehat,Uttar Pradesh,India &=

Khanchandpur Bewain Road, Akbarpur, Kanpur Dehat, Uttar
Pradesh 209311, India

Lat 26.401940, Long 80.047906

Saturday, 18/07/2026 01:04 PM GMT+05:30

Note : Captured by GPS Map Camera
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